39 Writtes Anrwers

the repory on thabnlsm!whinh neces-

© ‘sary ‘action 1§ taken by the Depari-
ment. The Deépartment Jooks into

- these - matters -independently -also,
- particularly during the course of ins-
pection under section 300A and inves-
tigation .under -sections 333/237 .of the
Companieg Act, 1956. The Registrars
of Companies :are also “expected to
look into these points during the
course of technical ascrutiny of the
*balmt“e shéets.

New Subsidy Plan of oceriajn State
‘Governments for Film Preducers

*609. SHRI A. R. BADRI NARA-
YAN: ‘

SHRI R. V. SWAMINATHAN:

Will the Minister of INFORMA-
¥ION AND BROADCASTING be
pleased to state:

(a)whﬂhnuhammgm
. Smate Governments particularly An-
dhra and Tamil Nadu States have
announced new subsidy plan to en~
courage film producers;

(b) if so, how fir ‘this is Wrue;

{c) what are the main features of
the scheme; and

£d) whether any help will be. pm-
‘wided v the Central Government to
thue States for its implementatiom

THE MINISTER OF mrom
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) ‘and (b), There

are certain Statey like Kerals, Kams-

taka, Andhra Pradesh and Tamil Nadu
whm schemeg for  glving subsidies
{0 encourage nlm producers ard ‘in
_operahon.

(¢) A statement is mll on the 'rnm
of the House.

(&) There Is no’ mutl under
wmtmummmm
Peént wt prevent to provide help
mmmmmmm
mamwm

) _.m..a..zm .
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Statement

mmdnmumm
‘moigin despéct ‘6f ‘Ridhra Pradesh
-mawmnmdun__eum

" Andlre Pradesh:

mmmmmm

d in Andhra Pradesh are eligible for

full gubsidy of Rs. I lakh while non-
Telugu and non-Hindi flms are eli-
gible for a subsidy of Rs, 50,000 dur-
ing 1978-79 and Rs. 25,000 during

1879-80, This scheme will be in force

till March, 1980 when it will be re-
viewed.

Tamil Nxu:

'I'heStﬂeGovemrnmtpmﬂemb
sidy to five Tamil Films every year
at the rate of Re. 1 lakh. The main
{eatures of & scheme arei—

i) The fim should contain
nationally desirable themes
such as untouchability, evils
ot liquor, patriotism, etc. :

(ii) The out-door shooting of the
film outside Temil Nadu i»
not to exceed 25% of the
total length.

(iil) The film should have been
. certified by the Central Board
of Film Censors -for - puhlic
- exhibition, _
(iV)muhmwmm
and  fims which introduce
_ newsrﬂltaanduelmidm

-m,mlx.svm.&m
: RAPPA:

SHRI G . WAWALLA

Will the Minister of PETROLEUM,
CHEMIC) mmmmm be
memuom






